BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 923 OF 2024

AMENDED MEMO OF PARTIES (As per order dated 06.11.2024)

IN THE MATTER OF:
Sub: News Item titled *'Delhi News SRTET & IHAT 74t e g sraear & = god waforat, Tia &

gTfior YRemE" appearing in Jagran.com dated 04.07.2024...... (Tribunal on its own motion)
VERSUS

1. Central Pollution Control Board, Through its Member Secretary
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Phone No: +91-11-43102030
E-mail: msch.cpch@nic.in

2. Delhi Pollution Control Committee, Through its Member Secretary
6th floor, C wing, Delhi Secretariat, | P Estate, Delhi-110002
Phone No: 011-47441576
E-mail: msdpcc@nic.in

3. Ministry of Environment, Forest and Climate Change, Through its Regional Office
Integrated Regional Office, Jaipur, A-209&218, Aranya Bhawan, Mahatma Gandhi Road,
Jhalana Institutional Area, Jaipur 304002, Rajasthan
Phone No: +91-9414028806
E-mail: iro.jaipur-mefcc@gov.in

4. National Mission for Clean Ganga, Through its Director General
Ministry of Jal Shakti,
(Department of Water Resources, River Development and Ganga
Rejuvenation) Government of India First floor, Major Dhayan Chand national Stadium
India Gate, New Delhi-110002, Phone No: 011-23049528
E-mail: dg@rmcg.nic.in

5. District Magistrate, North Delhi
Room No-1, DM Office Complex, Alipur, Delhi-110036
Phone No: 011-27203048
E-mail: deno.th@nic.in

6. State of Haryana through the Secretary Environment
Directorate of Environment & Climate Change, Haryana
Bay No. 55-58, 2nd Floor, Paryatan Bhawan, Sector-2,
Panchkula-134109
Email: hghspcbh@hspcb.org.in

7. Haryana State Pollution Control Board, Through its Member Secretary
Directorate of Environment & Climate Change, Haryana
Bay No. 55-58, 2nd Floor, Paryatan Bhawan, Sector-2,
Panchkula-134109
Email: hghspcbh@hspcb.org.in
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